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(b) Out of 6985 families of Koraput and 

Kalahandi districts affected due to these 

project, 3781 families have been rehabilitate 

uplo March. 1990.

(c) Yes, Sir. a rehabilitation policy has 
been formulated by the State Government.

(d) The families virhich opted for land 
based rehabilitation have been rehabilitated 
accordingly; those who opted for self reha­

bilitation have been paid cash compensation 
according to the policy.

Irrigation Projects in Andhra Pradesh

8912. SHRI P. NARSA REDDY: Will 

the Minister of WATER RESOURCES be 
pleased to state:

(a) whether any provision has been 
made for inigatbn projects in Andhra Pradesh 

to help small agriculturists and farmers;

(b) if so. the details thereof; and

(c) the areas in Andhra Pradesh which 

are likely to t)e benefited therefrom?

THE MINISTER OF STATE OF THE 

MiNISTRYOF WATER RESOURCES (SHRI 
MANUBHAIKOTADIA): (a) to (c). Irrigation 
and multipurpose projects provide irrigation 

facilities in the command areas and t>enefits 

accruding therefrom are available to big and 

small farmers in that area. The irrigation 

facilities created in Andhra Pradesh by 
March. 1990 are anticipated to be 6273.04 
thousand hectares.

Raoognition to Degrees Awarded by 
UCMS

8913. SHRIK.S.RAO:WiHtheMinister 
of HEALTH AND FAMILY WELFARE be 

pleased to state:

(a) whether Government propose to

recognise the degrees awarded by the Delhi 

University to the students of the University 

Collages of Medical Sciences;

(b) if so, the details thereof;

(c) whether the degrees awarded to the 
students of the aforesaid college and the 

house jobs with Guru Tegh Bahadur hospital 

have now been recognised kiy the Medical 
Council of India or the Ministry;

(d) if so, since when;

(e) whether any restriction or limitations 

have been placed by the Medical Council/ 
Ministry in this regard; and

(f) if so. the details thereof?

THE MINISTER OF ENERGY AND 
MINISTEROFCIVILAVIATION (SHRI ARIF 

MOHAMMAD KHAN): (a) to (d). The MBBS 
and the other post graduate medical degree 
awarded by the Delhi University to the stu* 
dents of University College of Medical Sd> 

ences as pappearing in the First Schedule to 
the Indian Medical Council. Act. 1956 are 

recognised medical qualifications for the 

purposes of the said Act. The House Job of 
Guru Tegh Bahadur Hospital which is an 
attached teaching Hospital of the University 

College of Medical Sciences is also re> 
gonised.

(e)and(f). Question does not arise. 

Housing Scliemas for Waalcer Sections

8914.  SHRIPARASRAMBHARDWAJ: 

Will the Minister of URBAN DEVEOPMENT 
be pleased to state:

(a)  the financial assitance received 
from foreign countries for housing sichemes 
for weaker sectbns during the last three 

years; and
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(b)  the projets taken up and the amount 
allocated State>wise?

THE MINISTER OF URBAN DEVEL­

OPMENT (SHRI MURASOLI MARAN): (a)

and (b). The detials of finacial assistance 

recieved/committeed from foreign countries 
for housing schemes for low income groups 

and economically weaker sections are as 
under

Housing Development Finance Corporation (HDFC)

i)International Finance  — 
Corporation, Washington.

Rs. 25 lakhs This amount is contribution 
towards share capital.

ii)Age-Khan Fund for  — 

economic development
Rs. 25 lakhs

iii)US AID — U.S. $ 35 m Fully Drawn

iv) KFW (West Germany)  — D.M. 25 m Disbursement just commenced.

The State-wise figures of assistance 
specifically connected with resources raised 

internationally are not maintained by the 
recipient organisations as these resources 
are pooled with resources raised within the 
country.

According to HDFC, the beneficiaries 
comprise mainly low and middle income 
groups. However, the beneficiaries covered 
under KFW of ciedit would be mostly fami­

lies whose income is below Rs. 700 per 
month.

Gujarat Rural Housing Finance Corporation Limited

i) International Finance  —  Rs. 10 lakhs  This amount is contribution 
Corporation, Washington. towards share capital

ii) Aga-Khan Fund for 

economic development.

Rs. 10 lakhs

Housing and Urban Development Corporation (HUDCO)

KFW (West Germany 
ment

—  D M. 30 m Agreement signed. Disburse- 
not started.

Women Farm Labour

8915.  KUMARI UMA BHARATI: Wil! 
the Minister of LABOUR be pleased to state:

(a)  the percentage of women in farm 
labour;

(b) the steps Government propose to 
take to ameliorate the lot of women farm 

labour;

(c) whether Government propose to 
employm sufficient lady officers to imple­

ment the meauseres proposed to be taken in


